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o JABALPUR BENCH, JABALPUR
\ Caravs Building, 15, Civil Lines, Post bag No. 6, JABALPUR - 482 001
Dated....ec...... cersaries
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e BN En k. Y UG e AT C A e sorenssnscscsnnrennnn oo Applicant (s)
VERSUS

tvesoe0sssnvee L) -...M.MJ:WA%J.’?.QH’JL{&Q" .......... #0000 0cs 0000t o0rnecnns [T Y T YT Respondent (S)

A copy of the ORDER datedmjﬁ*‘../ﬁ.:.g Z - J......pa.lssed by the Hon‘ble
Tribunal in the above mentioned case is forwarded herewith for necessary action.

'To. C SuNs (/ﬁ é@ ? //7/@ /ﬁf%»éz

Deputy Registrar (])

ORDER
— :
14,10,97 ;
Corame

Hon'ble Mr.Justice MV . Tamskar-Vice Chairman
Hon'ble Migs Usha Sen - Member(A)

Shri Pratul Shukla for the applicant,
The Tribunal dfcided the matter 0.A,.No,

122 of 1994 and passed the following order on
29.4,97

"None for applicant,

Shri S.C.Sharma for respondents Union of
India,

Shri H.P.Singh, Officer in charge appears
on behalf of respondent.State of Madhya
Pradesh.'No coun: 31 is present on behalf
of M.P. The Officer-in-charge produce
order dated 17.12,1936(Copy of the same
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2, qne rel

jef claimed DY the applicant/

is as unders- :

“(gy) Issue 3 writ of mendamas to the
respondents to give r of
allotment toO the applicant as
1978 and showing him sebior to
respmdents 7 & 14 and give him
hter-se—seniority" .

v "
..........

A

in view of the fact that respondent
Onion of Indid has alreldy qranted the
relief 8S claimed by the applicant

no further direction is necessary 4in the
matter. The application has become - -
jnfructuous. It is accordingly disposed ‘

of. IS coctS.

sa}- sd/-
(R .Hariharan) (M Tamaskar)
Member (A) vice Chairmen

The applicant nas been given year of allotment
1978. The grievance of the applicant js that he

nas not been shown senior to respondents 3 vo 14.

If the applicant 4s still aggrieved. he may appre

ach the respmdentlauthorities. We do not £ind

any case for contempte. The Ccontempt petition is

\dismissed. -
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